SLP(C) No. 16064 OF 2004
| TEM No. 32 Court No. 10 SECTI ON Xl |

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.16064/2004

(From the judgenent and order dated 06/02/2004 in WP 26637/ 03

of The HI GH COURT OF MADRAS)
SECRETARY TO THE GOVT. & ANR. Petitioner (s)

VERSUS
M SENTH L KUMAR Respondent (s)
(Wth prayer for interimrelief)

Date : 23/08/ 2004 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTI CE C. K THAKKER

For Petitioner (s)M. K K Venugopal, sr. Adv.
M. Copal aKri shan, Adv.
M. Abhay Kumar, Adv.
M. Rahul, Adv.
M. Subranoni um Prasad. , Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

I ssue notice on the special |eave petition. There shall
be interimstay.

(Shashi Sareen) (Vijay Aggarwal)
Court Master Court Master



